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aiya, S h ri S a ty en d ra  N aray an  
S inha, S h ri G eorge T hom as 
K o ttu k ap a lly , S h ri A. M. T ariq , 
Sh ri K am aln ay an  Ja m n a la l B aja], 
S h ri B. R. B hagat, S h ri M athura  
P ra sad  M ishra, S h ri T. Sanganna. 
S h ri S. R. D am ani, Shri R ajesh - 
w a r  P a te l, S h ri T. C. N. Menon, 
S h ri P ra b h a t K ar, S h ri R. K. 
K h ad ilk a r, S h ri B im al C om ar 
Ghose, S h ri A rju n  Singh B ha- 
d au ria , S h ri M. R. M asani, H. H. 
M ah a ra ja  S ri K a m i S inghji of 
B ikaner, S h ri P rem ji R. Assar, 
S h ri T rib h u an  N aray an  Singh, 
S h ri N. S iva Raj, H. H. M ah ara ja  
P ra ta p  K esh ari Deo, Sh ri N au sh ir 
B harucha , Dr. A, K rishnasw am i 
an d  S h ri M o rarji D esai w ith  ins
tru c tio n s to  rep o rt by  th e  1st 
M ay, 1958.” .

T he m otion  w as adopted

M r. D ep u ty -S peaker: T he House
w ill now  tak e  up  th e  non-official 
business.

PR IV A TE M EM BERS’ B IL LS AND 
R ESO LU TIO N S COM MITTEE 

T w e n t y - f i r s t  R e p o r t  

Shri S u p ak a r (S am b alp u r): Sir, I
beg to  m ove:

“T h at th is H ouse agrees w ith  
the T w en ty -firs t R ep o rt o f th e  
C om m ittee  on P riv a te  M em bers’ 
B ills and R esolutions p resen ted  
to  th e  H ouse on th e  24th A pril, 
1958.”.
Mr. D epu ty -S p eak er; T he question

is:
“T h at th is  H ouse ag rees w ith  

th e  T w en ty -firs t R ep o rt of the 
C om m ittee on P riv a te  M em bers’ 
B ills a n d  R eso lu tions p resen ted  
to th e  H ouse on  th e  24th A pril, 
1958” .

The m otion  w as adopted

RESOLUTION RE: REORIENTATIO N 
O F T H E SY STEM  O F EXAM INA

TIO N S— cond.
S h ri V. P . N ay ar (Q u ilon ): S ir, I

w onder w h e th e r  th e re  is a  quorum . 
Now w e  a re  e n title d  to  a  quorum . I t

is a  v e ry  im p o r ta n t‘su b jec t w hich  is 
com ing up before  th e  House.

Mr. D eputy-Speaker: The b e ll is
being rung.

Now th e re  is quorum . T he House 
will resum e fu r th e r  discussion on th e  
R esolution m oved by Dr. Deorao 
Y eshw antrao  G ohokar on th e  11th 
April, 195R, reg ard ing  re -o rien ta tio n  
of the  system  of exam inations.

O u t of two and a ha lf hours a llo t
ted  for the  discussion of th e  Resolu
tion, one hour and forty-one m inutes 
have  a lready  been taken up and  fo r- 
ty n in e  m inutes a re  le ft fo r fu r th e r  
discussion today.

Is th ere  any hon. M em ber w ishing 
to  speak?

T here  is no  one. T hen I call the 
hon. M inister.

T he M inister of Education (Dr.
K. L. S h rim ali): Mr. D epu ty -S pea- 
kor, Sir, my hon. friend, Dr. Gohokar, 
by m oving this Resolution has draw n 
tho a tten tion  of th is H ouse to  an im 
p o rtan t problem  w hich has engaged 
the a tten tion  of educationists fo r th e  
last fifty years.. The exam ination  
system  has been criticised from  every 
q u a rte r—parents, teachers, society, 
adm in istra to rs and everybody. B u t 
it has got such a  strong hold over 
ou r people th a t in spite of general 
d issatisfaction w ith  th e  system  th ere  
has be#>i little  effort to  change i t  and 
rep lace  it by a b e tte r  system . This 
sub ject form s the  sub ject m a tte r  of 
discussion in various education con
ferences and comm ittees, both  official 
and non-official, b u t I m ust say th a t 
so fa r  there  has only been a tinkering  
of th e  problem  h ere  and th ere  and 
we have not m ade any substantial 
progress. The M inistry  of Education 
has recen tly  taken a very  im portan t 
step fo r bringing about certa in  r a 
dical changes in th e  exam ination  
system. B u t before  I come to  this 
question, I th ink, it is necessary 
th a t we should be  c lear about the  
issues involved in th is m atter.
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[D r. K . L . Shrim aU .]
M y hon. frien d . D r. G ohokar, has, I 

th in k , oversim plified th e  w ho le  p ro b 
lem  a n d  th e  rem ed y  th a t  he  has 
suggested  is w orse  th en  th e  disease. 
U n fo rtu n ate ly , h e  has a lso m ixed  up 
th e  question  of exam ination  w ith  th e  
p ro b lem  of d iscipline. T he question  
o f ex am in atio n  itse lf is a v e ry  com pli
ca ted  p rob lem  an d  I do n o t th in k  w e 
sh o u ld  m ak e  i t  m ore com plicated  by 
m ix in g  it w ith  the- p rob lem  of d is
cipline.

M y hon. frien d , S h ri B ibhu ti M ishra. 
h a s  suggested  th e  ap p o in tm en t of a 
sub -com m ittee . Now I  w ould  like  to 
su b m it th a t  w e h av e  now  passed  th e  
stag e  of com m ittees and  comm issions. 
T he G ov ern m en t of In d ia  had  ap 
po in ted  tw o  im p o rta n t com m issions 
on secondary  education  an d  u n iv ers ity  
education . T hese  com m issions had  
Inv ited  certa in  fo reign  ex p erts  also to 
stu d y  th e  p rob lem  of re -o rg an isa tio n  
of education . I w ou ld  lik e  to subm it 
m ost re sp ec tfu lly  th a t  no  usefu l p u r 
pose w ould  be  served  by appo in ting  
an o th e r com m ittee. T h e  question  is 
to  ta k e  certa in  p rac tica l m easu res to 
b rin g  ab o u t re fo rm  in th e  w hole 
system . As fa r  as w h a t lines th e  r e 
fo rm  should  tak e  an d  w h a t th e  evils 
in th e  ex am ination  system  a re  con
cerned , th ey  a re  a ll v e ry  w ell know n 
n o t only in  th is co u n try  b u t  in o th e r 
coun tries also.

B efore  w e b rin g  ab o u t changes in 
th is  system  w e  m u st know  th a t  th is 
system  h as been  in  ex is tence  in  th is 
c o u n try  fo r  n e a rly  a cen tu ry . I t  h as  
ta k e n  deep  roo ts in  o u r  soil. I 
do  n o t th in k  it is f a ir  to say  th a t  i t  is 
a fo re ign  system . W e h av e  adopted  
i t  an d  w e h av e  used  i t  fo r o u r p u r 
poses. T oday  w e a re  d ep en d en t on 
It n o t only fo r th e  p rom otion  of our 
s tu d en ts  in  th e  schools an d  colleges 
b u t  a lso fo r th e  selection  and  re c ru it
m en t to  services. W e m u st a lso  re 
m em ber th a t  th is  ex am ination  system  
is lin k ed  up  w ith  o u r sy llabus and  
w ith  o u r teach in g  m ethods. I t  if 
th e  m ost po w erfu l fo rce  w h ich  m o ti
v a te s  th e  s tu d en ts  an d  b u ild s  u p  
a tt i tu d e s  in  them . H o w ev er b a d  th is  
nyestem  m ay  b e  fro m  th e  psychologi

cal a n d  sociological p o in t of v iew , 
w e  m u st rem em b er th a t  I t  h a s  w orked  
fo r th e  la s t 100 y ears  a n d  if  w e  aim
a t e lim inating  th is  system  a lto g e th e r 
an d  if w e w ish  to  b rin g  a b o u t d rastic  
changes in th e  w hole  system  a t  th is 
stage, I am  afra id , w e m ay  p u t  the 
w hole  educational system  o u t o f gear. 
I am  n o t suggesting  th a t  re fo rm s a re  
n o t necessary. R eform s a re  necessary  
an d  desirab le. B ut, th e  question  Is 
how  to b rin g  abou t th ese  re fo rm s and 
is th e  system  so ro tte n  and  so bad  
th a t w e  should  e lim in a te  th is  syste ir 
a lto g e th e r as h as been suggested  by 
som e hon. M em bers. I th in k  I t  w as 
m y hon. fr ien d  S h ri B ib h u ti M ishra 
w ho said  th a t  th e  system  in an cien t 
In d ia  w as good enough an d  w e m ay 
go back  to  th a t  system . T he w orld  
has becom e v e ry  com plicated. The 
s tu d en ts  h av e  to  face  a  w orld  w hich 
is v e ry  com plex and  w hich  p resen ts 
m any  com plicated  p rob lem s an d  th e re 
fore  w e have to  look a t th is  p rob lem  
in th e  p re sen t con tex t of o u r society.

I do  no t ad m it th a t c e rta in  changes 
a re  necessary  in th e  p re sen t ex am in a 
tion system . T h ere  is no  do u b t ab o u t 
it. I w ould  only lik e  to  su b m it th a t 
these  changes m ust be  slow, m u st be  
g rad u al. I  w ould  lik e  to  exp lain  
fu r th e r  w hy  I am  suggesting  th a t  th e  
changes should  be  b ro u g h t ab o u t 
g rad u ally  an d  accord ing  to  a w ell 
p lanned  program m e. As fa r  as th e  
deficiencies in th e  system  of ex am in a 
tion a re  concerned, they  a re  a ll v e ry  
w ell know n. T h ere  is, fo r exam ple, 
th e  chance e lem en t in  th e  p e r
form ance  of th e  studen ts . I f  a 
stu d e n t has s tud ied  c a re fu lly  a  
p a r tic u la r  p o rtio n  and  by chance, 
questions a re  p u t on th a t  p a r tic u la r  
portion , h e  gets good m arks. N obody 
denies th a t chance  p lays a  v e ry  im 
p o rta n t p a r t  in th e  evaluation . V a ri
ous stud ies have  been  m ad e  by 
S ir P h ilip  H artogcn  ex am in atio n  o f 
exam inations. T hey  c lea rly  show  
th a t  th e re  is a stro n g  su b jec tiv e  
c lem en t in  th e  system  of exam inations. 
M ark in g  is influenced b y  th e  p e rsonal 
id iosyncracies of th e  ex am in er. I t  ha* 
been found  som etim es th a t  w h e reo i
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o n e  e x am in er gives th e  h ig h est m a rk  
in  a p a p e r to  a studen t, an o th e r ex a 
m in e r  p u ts  h im  a t th e  bo ttom  in th e  
sam e paper. T h is  k in d  of th in g  has 
h a p p en e d  w hen  system atic  stud ies 
fiav e  been m ade.

B ut, the  w o rs t p a r t  of the p re sen t 
ex am in atio n  is th a t it  depends too 
m u ch  on m em orisation  and acqu isi
tio n  of in form ation . In th is connec
tion, I should  like  to q u o te  h e re  the  
observations m ade by Dr. B en jam in  
B loom  in h is fo rthcom ing  book—the 
book  is not ye t pub lished ; it  is going 
to  be  published  sho rtly —E xam ination  
an d  E valuation  of S tu d en ts  D evelop
m ent. Dr. B loom  w as in v ited  by the 
M in istry  of E ducation  to  advise on 
th e  system  of exam ination . T he 
H ouse m av bo in te res ted  in th e  ap 
p ra isa l w hich he has m ade. Hi; rays:

“H aving observed st.idents in 
•-•lar.*, I w as anxious to  observe 
Theni p rep arin g  for exam ination . 
The opportun ity  cam o ra th e r  un 
expected ly . as I a ttem p ted  one 
Sund-iy 11) relax  from ra th e r  a rd u 
ous w ork  I was pursuing. H aving 
h eard  a groat deal about .Tantar 
M an tar in New Delhi, I took my 
fam ily to th e  very  a ttrac tiv e  pa rk  
111 w hich  these  an cien t astronom i- 
•al in s tru m en ts  a re  located. A 

'u rge n u m b er of stu d en ts also 
.•hose the sam>- day to vi.-dt the 
park . In one s tru c tu re  designed 
to  reg is te r th e  d ifferen t phases of 
the m oon, I found a studen t s it
ting  in alm ost every  one of the 
openings in tended  to perm it the 
ray s of th e  moon to  s tr ik e  a pole 
p laced  in th e  cen tre  of th e  s tru c 
tu re . Each s tu d en t ap p eared  to 
be  engrossed  in study ing  for his 
exam ination .

In  add ition  to th e  s tu d en ts  s it
ting  in th e  openings of th e  s tru c 
tu re , th ro u g h o u t th e  p a rk  I 
observed  s tu d en ts  pacing  back  
and  fo rth  w ith  books held  in hand.

T h is  is a com m on sccnc; w ith  w hich w e 
a re  all fam ilia r.

T hese books sh ifted  fro m  a  
position in w hich they  could  be  
read  to  a position in  w hich  th ey  
could not be read . I t  w as ev iden t 
th a t the  studen ts in  th is  p a rk  
w ere  engaged in a stupendous 
effort a t  m em orising a subject.

I becam e bold  enough to stop 
one s tuden t and asked him  w h a t 
he  w as study ing  an d  why. Ho 
show ed a C hem istry  book and  said 
th a t he  w as p rep arin g  fo r  the 
forthcom ing exam ination . W hen 
I asked h im  how he w as p re p a r
ing, ho offered to dem onstrate. 
H is book was opened a t page 434. 
He claim ed th a t he had not m as
tered  th a t portion  of th e  subject. 
T urn ing  to page 386. he asked me 
to hold the  book and then pro 
ceeded to give m e w ord for w ord 
every th ing  on pages 386, 387 and 
388. He had m astered  th is m ate 
ria l and was ready  fo r the  exam i
nation. The book had m ore th an  
600 page.; in it. I am  qu ite  confi
dent. th a t ho ev en tually  com m it
ted a good portion of this w ork  to 
m em ory .”

This is a picture, and I th ink  a very 
g raphic p icture, of the  effects w hich 
the present system  of exam ination  is 
liav in" 011 our stuclenfs. I t  lays too 
m uch em phasis on the  acquisition of 
inform ation and on m em orising. He 
fu rth e r says—this ; •. a very corrc-ct 
appraisa  1—

“T h e  system  consisting of 
exam ination , syllabi, teaching 
m ethods and instructional m ate
rials has form ed a grand cons
p iracy  to persuade every one 
involved in it that learn ing  is to 
be equated  w ith  lo te  m em orising.”

U nfortunately , everybody in  this 
country , students, teachers and those 
w ho are  engaged in  evaluation, and  
th e  em ploying au thorities, th in k  th a t 
learn ing  is noth ing  b u t m em orising 
and reproduction  of the  factual k now 
ledge th a t has been acquired  by the 
students. This is the  p roblem  w hich 
w e have to  face. I t  is n o t enough th a t 
w e devise various techniques fo r 
b e tte r  evaluation. O f course, there
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[Dr. K. L. S h rim ali ] 
a re  v arious techn iques w hich  have  
b een  devised such as the  use of accu
m u la ted  records, in te rn a l assessm ent 
procedure , g rad u al inclusion of objec
tiv e  ty p e  of question  in  e x te rn a l e x a 
m inations. A ll these  im provem ents 
h av e  been suggested. B u t I w ould  
like  to  subm it m ost respec tfu lly  th a t 
th ey  do n o t touch  th e  h e a r t  of the  
p roblem . W e have  to  be  c lea r  as to 
w h a t effect th is  testing  is going to  

h a v e  on th e  m inds and on th e  a ttitu d es  
of th e  studen ts. If  w e are  only te s t
ing  in form ation , then , w h a tev e r in s
tru m e n t w e m ay use,—it is possible 
th a t  w e m ay use a  m ore p recise  an d  
m ore accu ra te  in s tru m en t fo r  m easu r
in g  th e  p o w ers of m em orisation ,—it 
w ill no t e ith e r change the  educa tiona l 
system  or b rin g  abou t any change in 
th e  educational situation .

T he im p o rtan t th ing  is th a t w e have 
to  lin k  up  these  educational tech 
n iques w ith  th e  lea rn in g  procedures, 
on  th e  one hand , and  w ith  th e  p u r 
poses of education , on th e  o ther. Now, 
take, fo r exam ple, a stu d en t w ho 
s tu d .es  science, say, physics or che
m is try . One w ay  of testing  is th a t w e 
m ig h t find ou t how  m uch factual 
know ledge th e  s tu d en t has. B u t 
th a t  is a ve ry  superficial w ay  
of testing . W e should  be  m ore 
in te res ted  in  finding o u t w h a t 
effect these  stud ies h a v e  m ade  on th e  
m inds of th e  studen ts . f-Iave th^y  
developed a critica l and  scientific a tt i 
tu d e  a fte r  th e  study  of physics and  
chem istry?  If  th ey  stu d y  h isto ry , 
h a v e  th ey  been ab le  to  m ake  an 
app ra isa l of th e  p a s t so th a t  they  
m ig h t u n d e rs tan d  th e  p resen t and the  
fu tu re  a  l it t le  b e tte r?  I f  th ey  a re  
s tu d y in g  lite ra tu re  and  art, w e should  
find out w h e th e r th ey  have  develop
ed aesthetic  apprecia tion .

Now, these  a re  th e  th in g s w hich  
h av e  to  be  m easured , an d  w h ich  h av e  
to  b e  tested , i f  w e re a lly  w ish to  b rin g  
a b o u t a  re fo rm  in th e  exam ination  
system . I t  is n o t ju s t  m ere ly  dev ising  
a  b e tte r  in s tru m e n t th a t  is necessary . 
T h e  m ore im p o rtan t th in g  is th a t  w e 
sh ou ld  be  c le a r  ab ou t th e  issue* 
in v o lv ed  in  th is  w hole  p roblem . Is

sy s te m  o f exam ina tions

i t  m ere ly  devising  a  b e tte r  in s tru 
m en t o r is it dev ising  a  b e tte r  in 
s tru m e n t to  study  th e  changes w hich  
c e rta in  lea rn in g  situ a tio n s p ro d u e  on 
th e  m inds and  on th e  a ttitu d es  of th e  
studen ts?  I t  is from  th a t  po in t of 
v iew  th a t th is w hole p rob lem  h as to  
be  studied.

The pu rpose of in s tru c tio n  is to  
b rin g  abou t certa in  changes in  the  
m inds a n d  a ttitu d e s  of s tuden ts , and  
a good ex am in atio n  should  m ak e  an
app ra isa l of th e  k ind  of changes 
w hich in structions seem  to b ring  ab ou t 
on th e  students. T he p resen t system  
o f exam ination , as I said, has in  th e  
past Taid g rea t em phasis on m em orisa
tion  and acquisition  of know ledge, 
w ith  the  resu lt th a t w e h\i»e com 
p le te ly  lost sight of th e  basic pu;p<,scs 
w hich  we had  in v iew  w ith  reg ard  to 
these  various d isciplines, nam ely, th e  
purposes w ith  w hich  w e gave in s tru c 
tions to  students. W e tortjet th a t we 
are  aim ing at the  developn cr.t of the  
p e rsonality  of th e  child  and no t ju s t 
expecting  him  to rep roduce  certa in  
factual know ledge w hich he acqu ires 
d u rin g  the  course of the  s..ho.il-h n>r=.

T herefore, th is rro b lcm  of e x am in a 
tion  is linked up w ith  le a rn in g  
experiences of studen ts , on th e  one 
hand , and w ith  th e  techniques of 
teach ing  and  educatior.ai purposes, tn  
the  o ther. In fact, th e  who!-.- p rob lem  
is linked  up w ith  o u r whol« social 
philosophy. D uring  th e  last ten  years, 
o u r society has undergone  various 
changes, both  in  the  social and in th e  
econom ic spheres, an d  it is undergo ing  
fu r th e r  transfo rm ation . H as th e  ed u 
cational system  m ade an y  im pact on 
th e  m inds of s tuden ts?  Do we have  
a  p ro p e r m ach in ery  to test those  
changes th a t h av e  tak e n  place in  the 
m inds of studen ts?  I t  is only w hen  
w e can devise th a t  m ach in ery  th a t 
th e  exam ination  system  can  be m o re  
effective. I t  is n o t m ere ly  devising a 
so rt of m ore pracise  in s tru m e n t o r 
b e tte r  techniques, b u t  i t  is lin k in g  it 
u p  w ith  th e  w hole re fo rm  of th e  e d u 
cational system . I t is in  th is b ro ad  
p e rsp ec tiv e  th a t  th is  p ro b lem  h as to
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b e  view ed. O therw ise, w e  sh a ll be  
Ju s t tin k e rin g  w ith  th e  p roblem .

A fte r  c la rify in g  th is  issue w ith  
re g a rd  to  th e  re fo rm  of exam ination , 
I  w ou ld  lik e  to  te ll  th e  H ouse ab o u t 
th e  step s th a t  th e  M in istry  h as re ce n t
ly  tak en  in  b rin g in g  ab o u t c e rta in  
changes. I  w ou ld  like  to  te ll the  
H ouse th a t  th e  M in istry  has se t up 
w ith  a  v iew  to  re fo rm  th e  ex am in a 
tion  system , as I  h av e  suggested , a 
so rt of p ilo t exam ination  u n it  u n d e r 
th e  A ll-In d ia  C ouncil of Secondary  
E ducation . T his u n it  is fu n c tio n in g  a t 
p re sen t in  five reg io n a l cen tres, 
nam ely , C hand igarh , C alcu tta , A llah a 
bad , M adras a n d  B aroda. A nd  w e 
have  ap p o in ted  five evalu a tio n  officers 
w ho a re  a t  p re sen t engaged in con
d ucting  w orkshops fo r teach ers fo r 
o rien tin g  th em  in to  th e  new  tech 
n iques o f ex am inations an d  fo r  p re p a r
ing new  tests. Now, these  tes ts  w ould 
n o t m ere ly  tes t acquisition  of in fo rm a
tion in  a p a rticu la r  su b jec t b u t also 
find o u t w h e th er th e  purposes of 
lea rn in g  th a t th a t  p a r tic u la r  subject 
has in  v iew  have been fulfilled.

W e h av e  also sen t ten  tra in ees to  
Chicago fo r in tensive  tra in in g  in  these 
techniques, and  w hen  these  people 
have re tu rn ed , a  fu ll u n it w ill s ta r t  
functioning, m aybe, in  Ju ly , 1958. T h e  
cen tra l office of th e  u n it w ill be  a t  
Delhi, an d  it w ill c o -o rd in a te  and 
stand ard ise  th e  m ate ria l p re p a re d  in  
d ifferen t places. This, I  th in k , is  a 
ve ry  im p o rta n t step. A nd I do n o t 
envisage th a t  w ith in  a y e a r  o r  tw o 
rad ica l changes w ill be in troduced . 
As I said in th e  beginning, i t  h a s  to  
be a g ra d u a l process, and  if  i t  is to  
be  lin k ed  u p  w ith  o u r educational 
techn iques an d  th e  ed ucational p u r 
poses, c erta in ly , changes canno t be 
b ro u g h t a b o u t w ith in  a  sh o rt tim e; 
it  w ill ta k e  a  long period. B u t th is 
is th e  only  w ay  in  w h ich  a r ig h t 
approach  can be  m ade. W e h av e  to  
tra in  teach ers; w e  h a v e  to  change 
♦h tir ou tlook; w e  h a v e  to  ex p erim en t 
w ith th e  new  techn iques an d  new  
m ethods an d  tfcen devise a system  
wnich w ill su it o u r n eeds and  o u r p u r-  
t>cses.

sy s te m  o f exam inations  
I w ou ld  a lso lik e  to  inform  you th a t 

w e h av e  se t up  a n o th e r u n it recen tly  
a t th e  A lig arh  U n iversity  u n d e r th e  
gu idance  *uid assistance of th e  U n iv er
s ity  G ran ts  Commission. Besides this, 
th e  M in istry  has financed several 
re sea rc h  p ro jec ts  on ob jec tive  te s ts  
and  exam inations in  a nu m b er of 
tra in in g  colleges. V arious reports 
h ave  been published, and  I am  qu ite  
su re  th a t  som e of these  investigations 
m ade in these  tra in in g  colleges w ill 
m ak e  th e ir  con tribu tion  in evolving 
b e tte r  an d  m ore scientific techniques. 
A school reco rd  card  has also been 
p re p are d  in  th e  C en tra l In stitu te  of 
E ducation  and  has been c ircu la ted  to 
a ll th e  in te res ted  institu tions.

T he S ta te  G overnm ents a re  also 
seized of the  p rob lem , and they  have  
tak e n  various m easu res to b ring  about 
'•ertain  reform s. I have  been in fo rm 
ed th a t objective  types of questions 
a re  included  in question  papers in  
certa in  su b jects in  M adras, Bom bay, 
K erala , M ysore. M adhya Pradesh , 
A tsam , U tta r  Pradesh  and Delhi. The 
percen tage of m ark s allow ed to these 
:ypes varies from  fifteen to fifty in  
certa in  subjects.

15 hrs.

W hen these  objective tests h ave  
’.j‘.en  in troduced, they  will e lim inate  
■Vhe su b jective  fac to r to  a large  extent, 
w inch v itia te s  th e  exam ination  resu lts . 
Now, school record  cards a re  also used 
in schools in  M adhya Pradesh . I am  
also g lad  to  in form  the  H ouse th a t 
th e  Secondary  Schools E xam ination  
B oard  in B ih ar has a 'so  set up  an 
E xam ination  R esearch B ureau, and 
the G overnm en t of Orissa is contem 
p la tin g  se tting  up a sim ilar B ureau.

I t w ill thus be  c lear th a t bo th  th e  
C en tra l and the  S ta te  G overnm ents 
a re  fu lly  seized of th e  p roblem  and  
th ey  w a n t to  tack le  i t  in a ll its  aspects, 
and not in  th e  n a rro w  aspect w hich 
hds been suggested by m y hon. friend.

’n view  of w hat I have said, I feel 
sure  th a t th e  hon. M over w ould  no t 
press his R esolution *mt w ould  with* 

.d raw  it.
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D r. G o h ak ar (Yeotm& l): T h e  hon.
M in ister h as also show n th a t  th e  p re 
sen t system  of ex am ination  is defec
tive . It p u ts  a lo t of em phasis on 
m em orisation . I also th in k  th a t  th is  
system  should  be  changed  a n d  w ith  
th a t  in  v iew  I h ad  b ro u g h t th is  R eso
lu tio n  befo re  th e  House. M y m ain  
ob jection  to  th e  p re sen t system  of 
ex am in atio n  is th a t  o u r courses 
fo r  th e  final ex am in atio n  a re  v e ry  
b u lky . I t is beyond  th e  pow er 
of s tu d en ts  in  g en era l to  study  th e  
w hole bu lk y  courses; th ey  a re  m ost 
unm anageable. T h a t was w hy  I  w an ted  
th a t th e  w hole courses should  be sp lit 
up in to  un its , and  fo r  th a t pu rpose  I 
h ad  given o u t a schem e last tim e. B ut 
now sinco th e  hon. M in ister has g iven 
a p rom ise  to  in tro d u ce  certa in  changes 
in  th e  p re sen t system  of education , I 
w ould  ask  fo r leave of th e  H ouse to  
withdraw,' m y Resolution.

M r. D ep u ty -S peaker: Shri B ibhu ti
M ishra  is not p re sen t in the  House. I 
.‘.hall have  to  p u t his am endm en t to  
vole.

T h e  qu estion  is:

T h at fo r the  o rig inal resolution.
th e  fo llow ing be su b stitu ted ,
n a m e ly  —

“This H ouse is of opinion th a t 
a  su b -C om m ittee  be  constitu ted  
to r  dev ising  m ethods of im p a rt
ing education  in v arious subjects 
in the- co u n try  an d  fo r evolving 
a system  fo; assessing th e  p ro 
gress and m erit of stu d en ts as 
h a \ e received  education  th ro u g h  
these  m ethods and  to  su b m it its 
recom m endations a fte r  fu lly  
exam in ing  th e  system  of ex a
m inations p re v a le n t in d ifferen t 
co u n trie s  of w orld .”

T he m o tion  w as negatived .

M r. D ep u ty -S p eak er: H as th e  hon.
th e  M over th e  perm ission  of th e  H ouse 
to  w ith d raw  his R esolution?

Several Hon. M em bers: Yes.
The R esolution  w as, by leave, 

w ithdraw n .

R ESO LU TIO N  RE: M O DIFICA TIO N 
O F  SERV ICE R U LES

S h ri P . S. D au lta  ( J h a j ja r ) :  I  beg
to m ove:

“T his H ouse is of opinion th a t  
a ll Serv ice  R ules of th e  G overn 
m en t of In d ia  be  ex am in ed  b y  a 
jo in t com m ittee  of bo th  Houses of 
P a rlia m en t in  o rd e r to  m ake  
recom m endations to  th e  ap p ro 
p ria te  au th o ritie s  fo r m odification 
and  im p rovem en t of such  R u les.”

S h rim ati R enu  C h a k rav a rtty  (B asir- 
lia t) : M ay I p o in t o u t th a t  none  of
th e  M in isters of H om e A ffairs is 
presen t?

Dr. K. L . Shrim ali: I rep re sen t th e  
G overnm ent.

Shri N a ray an an k u tty  M enon (M uk- 
■•imiapuram): He cannot.

D r. K. L. S h rim ali: T he H om e
M inister is expected  here  in  a few  
m inutes.

Mr. D ep u ty -S p eak er: P e rh ap s it
w as n o t expec ted  th a t  th is R esolu
tion w ould  be reached  so soon.

D r. K. L.. S h rim ali: Tha*. is th e  po si
tion.

Mr. D epu ty -S peaker: We had
arran g ed  th a t we should con tinue  w ith  
the  p re sen t B ill some m inu tes beyond  
15:00 hours. B u t then  th e re  w as no  
hon. M em ber to speak. I hope the  
W hips will m ake a rran g em en ts  fo r 
som e rep resen tation .

Shri R ane (B u ld an a): I have
a lread y  com m unicated  to  th e  Horn# 
M inister.

Mr. D ep u ty -S peaker: He ough t to
be presen t.

Shri P. S. D au lta : I have come to  
know  th a t m an y  M em bers a re  in te r 
ested  in  th is R esolution, a n d  v e ry  
sen ior M em bers a t  tha t. T hey  w an t 
to  p a rtic ip a te  in  its  discussion. So I  
w ill confine m yself a t  th is stage  on ly  
to  a few  points, of course  re serv in g  
m y  r ig h t of rep ly .




